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BEFORE THE ONAL G TRIBUNAL
WESTERN ZONE BENCH. PUNE

ORIGINAL APPLICATION NO.64 OB 2O24WZ

(EARLIER ORIGINAL APPLICATION NO. 173 OF 2024(PB)

NEWS ITEM TITLED ''TREES FELLED FOR ECO-PARK LEAVE

BEHIND BARREN LAND'' APPEAITING IN THE TIMES OF INDIA

DATED 12.01.2024

1. Principal Chief Conservator of Forest.

2. District Collector Pune. - Respondents

ln on the behalf of Resnondents os. L.

I, Shri. Mahadev Namdev Mohite, age 47 years, working as Deputy

Conservator Of Forest, Pune Forest Division, Pune hereby solemnly affirms

on behalf of Respondent Nos' 1 as under :-

1.0. It is submitted that this original Application is registered on the basis

of the news item titlEd ..TREES FELLED FOR ECO.PARK LEAVE

BEHIND BARREN LAND" published in the Times of India, dated 12th

January, 2O24.The news item relates to alleged cutting of trees for development

of an Eco-tourism on Reserved Forest land in Wanowrie, Maharashtra. As per

the news item, Marashtra Eco-tourism Development Board is constructing an

Eco-tourism park on the reserved forest land in Wanowrie, behind Ruby Hal|

05/06/2025.
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Clinic and the said park will be spread over 4 acres, but as per the allegations

of residents, Board had felled about 100 Gliricidia trees for constructing the

park. The residents also alleged that the Forest Department has rampantly cut

most hees in the vicinity over 10 days. The news item raises substantial issue

relating to compliance of environmental norms, hence this Hon'ble Tribunal

impleaded the Principal Chief Conservator of Forests (Head of Forest Force)

Maharashtra as Respondent in this case.

2.0. It is submitted that, earlier the present matter was heard at the

Principal Bench of this Hon'bte Tribunal at New Delhi. Since the matter relates

to the Western Zonal Bench, Pune hence this OA is transferred to Westem

Zonal Bench, Pune for appropriate further action. Hence this deponent is filing

the Affidavit on behalf of Principal chief conservator of Forests (Head of

Forest Force) Maharashtra State, Nagpur as under-

3.0. Gliricidia sepiumis vernacularly known as Undirmari and commonly

known as Gliricidia, Glory Cedar, Mexican Lilacnative to Mexico, Central

America and northern South America; cultivated else where. This species is an

adaptable, fast growing, precociously seeding tree. This species has been

widely introduced across tropical and subtropical regions to be used for fuel

wood, animal feed, green manure, shade, poles, living fences, erosion control,

soil improver, and as a boundary and support plant. It has escaped from

cultivation and has become a successful colonizer of disturbed sites, roadsides,
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JA R abandoned agricultural land and aleas near cultivation (Elevitch and Francis,

2006). This species is listed as invasive in Australia, Hawaii, the Philippines'

Cook Islands, French Polynesia, Tonga, Singapore, Comoros, and Trinidad and

Tobago (Vos, 2004; PIER, 2016; Trinidad and Tobago Biodiversity, 2016;

weeds of Australia, 2016). It is also regarded as a potential weed and as a

moderate or potentially invasive species in many countries across Asia, Africa,

and the West Indies.

4.0. It is submitted that, considering this number of stakeholders, NGO's

and Environment experts raised their concern time to time to address the

menace of Gliricidia. Fortunateiy, after repeated efforts from people at large

and green policy of the State Forest Department of Govemment of Maharashtra

has also taken a green initiative to eradicate the Gliricidia plantation from the

reserve forest areas in Urban as well as Rural areas of the State'

5.0. It is submitted that, there is a provision in Working Plan of Forest

Department to phase wise and systematically removed, rather eradicate the

Gliricidia sepium from the forest areas in the Pune Division' Various

stakeholders of the society should support this important initiative of Forest

Department. While addressing this green initiative Forest department abide to

follow the prescribed guidelines in working plan to clear fell the Gliricidia
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t
sepium poptlation and eco-restore the degraded habitats with the help of local,

native indigenous plant sPecles.
o
2
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6.0. It is submitted that the hills in and around Pune has a typical Dry

Deciduous Scrub Forests with patchy grasslands and rocky outcrops. However,

in the year 1990, the hills around Pune has been afforested heavily with

Gliricidia sepiun and other exotic species. Which has altered the local habitats

and suppressed the local, native indigenous species. It is high time to Eco-

restore t}le local ecosystem considering the present ill health of the hill

biodiversity. Further, United Nation has declared this decade as "Ecosystem

Restoration Decade." So, the present initiative of removal of Gliricidia stand

from hills in and around Pune by the Forest Department is in corroboration with

the gtobal initiative and prescribed govemment policies.

7.0. It is submitted that the Management of Forest area is done by Forest

department in accordance with 'Working Plan'. Every forest division has its

own working plan for the period of 10 years. The working plan is prepared by

Working plan Officer (WPO) and approved by the Govemment of India,

Ministry of Environment, Forests and Climate Change, New Delhi. Current

working plan for Pune division is approved by the Govemment of India,

Ministry of Environment, Forests and Climate Change, New Delhi, for the

period of years from 2023-24 to 2032-33 vide letter Dt.0711112023. Hereto

annexed as Annexure R-1 is copv of the letter of approval Dt.07/11/2023.
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* g.0. It is submitted that this working Plan is prepared for the scientific

management of the Forests and wildlife of Pune Forest division as per the

Forest Policy laid down by the Government of India. The primary management

objective for the Forests of Pune Division is to ffeat forests as per the

requirement of site so as to optimize growing stock, conserve the Bio-diversity,

soil and water regime, optimize production of forest products' Working Plans

of every Forest Division is a technical documents specially prepared to manage

a particular area of forest land on a sustainable basis, with an objective to

conserve the Bio-diversity, soil and water regime, optimize production of forest

productstomeetthemarketneedsandalsobona-fideneedsoflocalpeople'

Various standard scientific treatments, suitable for a particul ar area, are

prescribed to conserve and improve the quality and productivity of the forest to

meetthenationalandglobalneedsingeneralandthebona-fideneedsofthe

local people in particular. While preparing and implementing the plan it is

necessary to examine the National Forest Policy and all relevant Laws' Rules'

including Judicial orders and various administrative orders issued by the

Government of tndia and State Government of Maharashtra, so that all the

prescriptions are brought under the umbrella of existing policy framework'

A. Past svstem of Manasement of Pune Forest Division:

First Working plan titled as 'Working Plan for Poona Teak' was drawn up

by J. Dodgaon and implemented in year I 903 ' This plan was followed by D'M'

Thomason'sPlan,Garland'sPlan,S'M'Wagle'sPlan,KanwarjitSingh'sPlan
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and Vikas Gupta and Y.L.P. Rao Plan. The Present Working Plan was prepared

as per 'National Working Plan Code -2014'which emphasis use of modern

and techniques in preparation of working plan'

B) Pres ons under rrent W.P. of e Forest ron :

Forest area of Pune Forest division (60133 Ha.) is divided into five working

circles. Each working circle has separate set as management prescription.

Abstract of allotment of forest area to various working circles is as under:

9.0. It is submitted that the, Forest areaof Wanvadi which is subject matter

of this Original Application is part of Urban Forest Management Working

Circle. Prescriptions of Urban Forest Management Working circle was given

under Chapter - 8 of current working plan, copy of Chapter -8 Hereto annexed

as R-2 is conv of P of Urban Forest anasement

o .\Y,\c
Z

Sr.No. Working Circle Area in
ha.

I Protection (ll[q_ 3s052.s0

2 Afforestation (AWC) 6942.73
aJ Grassland Management

(GMWC)
9181.41

4 Improvement Working
circle (IWC)

5033.12

5 Urban Forest
Management Working
circle (UMWC)

3888.94

6 Miscellaneous. 6034.67

Total- 66133.392

Working circle given under Chapter -8.
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\ 10.0. It is submitted that the total forest area of wanavadi is 29 .37 ha. which

was treated under urban Forest Management working circle in old plan (Year

2Ol2-13 to 2021-22) and new plan too (Year 2023-24 to 2032-2033). Said area

is having Old plantation of exotic species mainly Gliricidia. In Chapter-8 point

no.8.6.2 Silvicultural system recommended is selection removed for replacing

Gliricidia with native (indigenous) species also in Point no. 8.6.10 it is

mentioned that execution of removal should be done as explained in Old

plantation management chapter. Hereto annexed as Annexure R-3 is copv of

Old plantation manasement Chapter -1I"

1 1.0. It is specifically submitted that, in this chapter Point

no.11 .3.1.2 describes Environmental impacts of plantation of Gliricidia and

recommended clear removal and replacement of Gliricidia / Subabhul /

Prosopis. In earlier plan which was written by Shri Vikas Gupta and Dr' Y'L'P'

Rao for the period i.e.20t2-13 to 2O2l-22, thetewere same recommendation

on limited area to replace Gliricidia with native species. This was executed by

Forest Department on Following patches -

\
*)

€.,

Sr.No Location Area in
ha.

1 Parandwadi 1.5

2 Dhamani 5.00

3 Talegaon s.00

4 Kondawade 3.00

l
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5 Mohammadwdi s.00

6 Kothrud 12.00

7 Pachgaon
Parvati

6.00

o
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12.0. It is specifically submitted that the growth of this plantations is

satisfactory. Also similar plantations in Dharashiv and Junnar Forest Division

have proved to be successful, note of which has been taken in current Working

Plan of Pune Division which is very basis of continuing the same

recommendations on large area.

13.0. It is submitted that the Chapter-L2 of Working Plan laid down

the Guidelines regarding Eco- tourism. Hereto annexed as Annexure R- 4 is

the Copv of Eco- tourism Manasement Chapter -12. In Point no.12.5 of this

chapter concept of Urban Eco-tourism is elaborated and measures described for

Pune division. Specific site of Wanvadi is included in potential Eco- tourism

sites mentioned in Appendix no- XL of volume II of Working Plan Hereto

annexed as Annexure R-5 is copv of potential Eco- tourism sites mentioned

in Appendix No. XL of volume -II of workins nlan. Eco-tourism plan of

Wanvadi van Udyan for replacement of Gliricidia and development of Eco-

tourism activities is in line with the prescriptions of 'Working Plan'. Activities

included in Eco- tourism Plan are from Point 12.5 of Working Plan.

10
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14.0. It is submitted that, the Pune Forest Range has proposed to

develop a Forest Park (Van Udyan) in 6IIa' out of the reserved forest' total

area25.52 Ha. bearing Survey No. 49 as per the Eco Tourism Plan @g[q

S *
/1

,/T o annexed as Ann xure R-6isaco of e Eco Touri mP whic

v the Maharashtra Eco Tourism DeveloDment Board Nagpur.sanctioned b

A copv of the Sanctio n Letter Dt.0410912023 is annexed as Annexure R-7.

15.0. It is submitted that, The Forest (Conservation) Amendment Act'

2023(YansavrakshanevamSavardhanAdhiniyam)Section2explanation(b)

(vii) I state that Eco- tourism facilities included in the Forest working Plan or

Wildlife Management Plan or Tiger Conservation Plan can not be include in

.Non_forestpurpose,.Alsoallactivitiesaleoftemporaryinnatureanddoes

notatractFCAAct.providesfordevelopmentofanyreservedforestitisnot

nonforestactivityandthereforeanypriorapprovaloftheCentralGovernment

is not necessary.

16.0. It is submitted that, as provided in approved Working Plan

Gliricidia has been removed and is being replaced by native trees' It is

submitted that ffees of only exotic species numbering 88 have been felled and

trees of local species which are 95 in number have been reserved' Hereto

a List alon with PhotosraD of trees which
annexed as Annexur e R-8 is

have been removed and which have been reserved. Hence , it is not true and

correct to say that there is deforestation when Gliricidia has been removed and

replaced by native trees.

11



17.0. It is submitted that the Survey No. 45 at Mohammad

locally known as Aanandvan where enthusiast group called 'Anandavan'

to plant and maintain the trees also nature trails were used by the moming /

evening walkers. I further state that the wanawadi Forest Park is proposed with

objective of Nature education specially targeting school children and proposed

to be open in Jtly-2024. This nature educational park will be managed aud

maintained by the Forest Department.

18.0. It is submitted that, as explained in foregoing paragraphs, it is

humbly prayed that the State Forest Department may be allowed to complete

the development of the Wanvadi Van Udyan as per the development plan and

Eco-Tourism plan.

z
+ I

lr

3#
Respondent

Settled by,

Adv. Deepak Gupte.

The National Green Tribunal

Western Zone Bench, Pune
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VERIFICATION

l, Shri. Mahadev Namdev Mohite age 47 years, working as

Deputy Conservator of Forest, Pune Forest Division, Pune hereby solemnly

affirm on behalf of the state of Maharashtra Forest Department do hereby

solemnly declares that what is stated in aforesaid paragraphs is true and correct

to my knowledge and I believe the same to be true and correct'

Solemnly declared at Pune

This 12'h day April, 2024
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[Retyped Copy] 
 
 

 
 
 
 

 
F.No. 12-712004 (FOR) 124.37 
 
To,  

The Principal Secretary (Forests) 
Revenue and Forest Department 
Hutatma Raiguru Chowk 
Madame Cama Marg 
Mantralaya, Mumbai 400032 

 

Sub- Approval of working Plan of Pune forest division for the period 2023-24 to 2032-33 
regarding. 

Sir, 

 The undersigned is directed to refer to PCCF (P&M), Maharashtra office letter no Desk-
14/WP/ACF/19/23-24 dated 02-06-2023 on the subject seeking prior approval of the Central 
Government under Forest (Conservation) Act 1980 and to say that DWPR of Pune forest 
division has been examined in the regional office in light of relevant provisions of the Forest 
(Conservation) Act, 1980, Rules and Guidelines Farmed there under. 

 After careful examination of the DWPR of Pune forest division written by Shri. Rahul 
Patil, IFS and Shri. V. D. Suryawanshi. IFS the Central Government hereby accords approval 
to the said Working Plan for the period of 2023-24 to 2032-33 in according with the powers 
vested under Forest (Conservation) Act, 1980 and subject to the following conditions. 

1. The Currency of working Plan shall be for a period of 10 years from the years 2023-24 
to 2032-33, Period of last Working Plan was up to the year 2021-22, The present 
Working Plan is approved from the year 2023-24 Intervening period i.e. 2022-23 will 
be considered as per the prescription of last working plan and whatever work has been 
carried out may be got regularized/will be considered as part of last working plan. After 
taking approval of the competent authority wherever needed in case there has been any 
work carried out in 2022-23, Stat Government has to submit proposal for regularization 
of the work. 

2. The orders of Hon’ble Supreme Court in the matter of T. N Godavarman Thirumulpad 
Vs Union of India in W. P (Civil) NO. 202/95 related interlocutory applications shall 
be strictly adhered to any prescription of operation at variance with the Hon’ble 
Supreme Court’s order hall be kept in abeyance till the order is in force or otherwise 
modified. 

3. Further, in compliance with order to Hon’ble Supreme Court’s order dated 22. 09. 2000, 
the Government of Maharashtra shall ensure that regeneration of forests is 
commensurate with felling carried out under this Working Olan. 

4. No felling shall be carried cut without allocating necessary fund for implementation of 
regeneration operation so as to make regeneration commensurate with falling in the 

Regional Office Ground Floor, East 
Wing New Secretanat Building 

Civil Lines. Nagpur-440001 
apccfcentral-ngp-mef@gov.in 

Date: 07.11.2023  
 

GOVERNMENT OF INDIA 
MINISTRY OF ENVIRONVENT, 

FOREST 
& CLIMATE CHANGE 
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events of failure in regeneration of any shortfall in carrying out regeneration operation 
no further felling shall be undertaken until the failure shortfall is made up. 

5. Following the direction issued be MoEF & CC vide letter dated 23.02.2018. Regional 
Offices of MoEF & CC under the chairmanship of Deputy director general of Forests 
(Central) of the regional office of this Ministry will be competent authority for deciding 
the extend of harvesting that could be permitted under approved Working Plans for 
ensuing regeneration that to be commensurate with felling . Instruction/directions of 
the Central government that may be issued in future in this regard shall be strictly 
compared with Felling is to be done by State Government only after seeking permission 
from REC RO Nagpur. 

6. Fruits bearing naturally grown tree shall not be clear felled any purpose whatsoever. 
7. Standard thinning and silvicultural operations under strict supervision of assistant 

Conservator of Forests and above will be allowed as per norms to improve the health 
of growing stock while executing the presumptions of the working Plan. 

8. Prescriptions of micro plans for JFM of mass should be devote from the broad 
framework/ guidelines of the Working Plan and shall be in accordance with various 
orders of Hon’ble Supreme Court.  

9. Felling carried cut on forest land after seeking approval of the Central Government 
under forest (Conservation) Act, 1980 will not be treated as deviation however, 
Proposed felling in the forest division shall be restricted proportionately the current 
future years to compensate this removal. 

10. No. deviations shall be made from the prescription of working Plan without prior 
approval of the Central Government Forest (Conservation) Act 1980. However, 
deviations of positive nature i.e. voluntary plantations carried out outside the working 
area under any project schemes and compensatory afforestation may be approved by 
the competent authority of the state Government from Time to time. 

11. The exploitable girth of tree species and period of felling cycle shall not be lower than 
what was approved in previous working plan. 

12. In the vicinity of Nalas and water bodies felling snail not be undertaken. Further felling 
shall not be undertaken near the Known resting/nesting place with animals and birds. 

13. No commercial felling shall be carried put along the 2 km. strip of all perennial Rivers 
of Maharashtra State as recommended by REC in its meeting dated 24.02.2020 viz; 
Bhima. Godavari, Kanhan, Koyna, Krishna, Manjara, Mutha,Panchganga, Pench, 
Penganga, Pranhita, Purna, Tapi, Vaitarna and Wainganga, further no commercial 
felling shall be carried out along the stop of 500 meters of all seasonal Rivers only eco-
restoration work shall be carried out. 

14. Removal of dead and diseased trees will be undertaken under the supervision of an 
officer not below the rank of Assistant Conservator of forests. 

15. Volume details of all kinds of fellings viz dead are leased trees, grants of right and 
concession and all illicit feeing should be compiled along with the estimation of their 
standing volumes as per the same volume table used for the assessment of growing 
stock. This report shall be prepared annually CF, Working Plan for this purpose within 
02 months of the end of control year. Such removal shall be accounted vies are 
presented felling yield of the relevant yea. 

16. To ensure sustainable management of Non Timber Forest Produce (NTFP) scientific 
assessment of estimated quantity has to be done before their removal as per the 
perceptions of Working Plan. Proper mechanism has to be place for the collection of 
NTFPs in sustainable manner.  

17. Status of rare, endangered and near extend species shall up monitored closely and 
adequate measures will be take for their protection and consecrated. 

18. Execution of working Plan shall be in Conformity with the National Forest Policies 
1988. 

19



19. No regularization of existing encroachment should be one without following due 
procedure. And an appendix may be added giving details of the encroachment of the 
forest area in the division. A definite plan has to be made to remove encroachment and 
vacated area shall be planted with suitable local species as per Government of India and 
Hon’ble Supreme Court orders/Guidelines in the Matter. 

20. Eco-tourism shall/may be undertaken on sustainable basis No permanent structures 
shall be allowed at such sites Temporary structures Made up of local forest produce 
may be allowed for public. Such sites will be declared as plastic free Zones these eco-
tourisms sits will be managed by the forest department as per the prescriptions of the 
working plan and after taking prior approval of Central Government under Section 2 of 
forest (conservation) Act 1980. 

21. Demarcation and consolidation of forest Boundaries will be done adequately 
Identification of land Bank in the form of degraded forest areas in the Division to be 
explored for CA plantations. 

22. Gregarious flowing of bamboo if any must be reported to ICFRE and other institutes as 
mandated and the situation be deal with standard protocol 

23. Proper mechanism has to be put in place to control legal felling, grazing and the. Proper 
fire management plan shall be prepared and executed meticulously 

24. Only 50% of normal Yield if silvicultural available will be allowed for removal in case 
of Teak Dhawada. Bhirra. Lendia, Chichanws, Mowai, Rohan, Shiwan, Shishem. 
Surya, Karai, Mokha, Palas, Dhaman, Bhilawa, ect. In case of Haldu,Ain, Bija, Tiwas, 
Kalam, Salai, Garadi, Khair it shall be 20 % if silviculturally available 

25. Efforts should be made to undertake artificial regeneration of local species along with 
10-15 % RET species in such a way that it serves the purpose of biodiversity 
conservation as meeting the demand of fuel wood, fodder and the – planning of exotic 
species should be avoided. 

26. Lac cultivation, if any, will be practiced as per the provisions of Forest (Conservation) 
Act, 1980 

27. Documents and appendices mandated in National Working Plan, 2014 Code will be 
incorporated in the working Plan 

28. Attempts shall be made to grow trees outside forest areas to meet to local demand of 
small timber fuel wood and fodder as well as to achieve the 33% forest cover as 
envisaged in National Forest Policy, 1988 

29. Socio-economic survey is to be conducted within first year of implement of plan and 
the same be appended with the working plan 

30. Cutback operation shall be undertaken as per standard norms and grassland will not be 
expanded at the expense of natural tree cover 

31. While managing forests, provisions of the biological diversity Act, 2002 and wildlife 
Protection Act 1972 shall be fully complied 

32. Perceptions on wildlife Management should be vetted by the CWLW and a certificate 
of the same be attached to the plan at the time of final printing. 

33. Grazing to be properly regulated and grazing fee should be levied 
34. Annual plan of Operations under Compensatory afforestation Found Act 2016 and  

Compensatory Afforestation fund Rules 2018 shall be in conformity with Working plan 
prescriptions 

35. All the un classed Forest acquired CA areas and acquired Private Forests should be 
notified as RF/PF in time-bound manner at the earliest 

36. Midterm review of working Plan shall be undertaken after five years so as to review 
the compliance of conditions as laid down in this approval of Regional Office, Nagpur.  

37. The Central Government reserves the right to review, modify, and withdraw this 
approval at any time if any of the conditions of approval are not implemented. Relevant 
modifications in the Working plan are required to be carried out so as to keep it in 
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conformity with orders, circulars and guidelines issued by the Central Government or 
the Apex  Court  

Working plan area required to be carried out so as to keep in confornily with the orders, 
circulars and guidelines issued by the Central Government of the  Apex Court under Forest 
(Conservation) Act, 1980 or any other statute and National Forest Policy form time to time  

Note – The above mentioned approval is subject to attending shortcomings as below and 
submitting complete Working Plan Within 6 Months; 

1.   Information on Chapter – (I) i.e. Works prescribed during the Plan-period in a labour 
form along with annual target is not incorporated in Working Plan. The same has to be 
incorporated. 

2. Latest date i.e. 2021-22 regarding density classification for forest  as per ISFR (Indian 
State Forest Report) 2021-22 report of FSI has not mentioned in Section 2.4.3  (Change 
in Land Use. Land Use Change on basis if  density classification) The same has to be 
incorporated 

3. Information on Section 11.3 (Special works of improvement undertaken) and Section 
114 (Past yield, revenue and expenditure) is not included in the Working Plan. The 
same has to be incorporated. 

4. Section 4.6.12 should have been Regeneration and Section 46.13 should have been 
Associated regulations and measures in Chapter 4 e  Grassland Management Working 
Circle The same has to be incorporated 

5. General information w.r.t. General financial forecast and financial plan of operation 
chapter Miscellaneous regulations chapter containing below mentioned section is not 
incorporated in the Working Plan 

a.      Petty felling and extraction. 
b. Rights and Concessions 

 
6. KML file of compartment and boundary of the division is not submitted The soft copy 

of KML file needs to be submitted  
7. Maps viz, Management map, Working Plan Map and Reference map and other 

necessary maps shall be submitted. 

This issues with the approval of DDGF (Central) Regional Circle EF & CC, Nagpur 
 
          Yours faithfully, 
 
                   S/d 
          (C.K.Sonwane) 
          DIGF (Central) 
Copy to: 

1. The IGF (Ro, HQ), Ministry of Environment Forest and Calamite Change 
Indira Paryavaran Bhavan, Jorbagh Road, Aligani, New Delhi-110003 

2. The Principal Chief Conservator of Forest (HoFF) Govt. of Maharashtra Van 
Bhawan, Ramgiri Road, Civil Lines, Nagpur – 4400001 

3. The Principal Chief Conservator of Forest (P & M) Govt. of Maharashtra Van 
Bhawan, Ramgiri Road, Civil Lines, Nagpur – 4400001 

4. Guard File. 
  

    
                    S/d 
          (C.K.Sonwane) 
          DIGF (Central) 
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CHAPTER - 12 

ECO-TOURISIM. 

 

12.1 INTRODUCTION  

Ecotourism is defined as “Responsible travel to natural areas that conserves the environment 

and improves the well-being of local people. Ecotourism must make a positive impact on both the 

Ecology and Economy of a given destination.  

In simple words, ecotourism means a sustainable form of tourism that allows the tourist to see 

the most pristine form of Mother Nature. Ecotourism encourages travelers to spend time in the lap of 

nature. In ecotourism, tourists are indulged more in activities that are less intrusive or destructive 

toward ecosystem and more sustainable and supportive towards promoting the native culture of the 

locals.  

Ecotourism has received much attention in recent years especially within the developing world. 

Ecotourism in simple terms means management of tourism and conservation of nature in a way so as 

to maintain a fine balance between the requirements of tourism and ecology on the one hand and needs 

of the local communities for jobs, new skills, income generating employment and a better status for 

women on the other. Ecotourism developed in India in 1980s. Ecotourism was globally identified as a 

means of achieving twin goals of biodiversity conservation and sustainable development. Sustainable 

tourism and nature tourism are umbrella concepts that include ecotourism.  India, the land of varied 

geography offers several tourist destinations that not just destress but also rejuvenate people.   

The traditional treatment of a visitor in India is based on the historical concept of Atithi Devo 

Bhavah (Guest is God). This was the mantra of the Indian tourism sector.  

The Tourism Ministry has launched the “Atithi Devo Bhavah” campaign under an ambitious 

programme to attract more tourists. The concept is aimed at capacity building for service providers and 

stakeholders in the tourism sector to make the tourists aware of the benefits in India and the need to 

treat them with traditional care and utmost courtesy. This has been further boosted by the New National 

Tourism Policy, which revolves round a framework ‘Government led, private sector driven and 

community welfare oriented’. A countrywide awareness campaign for sensitizing the public against 

Garbage and Graffiti at monuments has been launched under the title “Atithi Devo Bhavah” for 

preservation and protection of heritage monuments and tourist sites in the country.  

12.2 IMPORTANCE OF ECOTOURISM  

India is one of the 12-mega bio-diverse countries of the world and has a rich cultural heritage 

too. It has a vast potential for ecotourism that needs to be tapped for healthy conservation and 

preservation of nature and bringing about economic benefits to the local communities. Ecotourism in 

India has developed recently, for the concept itself is a relatively new one. India has spectacularly  
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attractive natural and cultural tourist attractions. India offers enormous diversity in topography, natural 

resources and climate. The most significant feature of the ecotourism industry in India is its capacity to 

generate large-scale employment opportunities, particularly in remote and underdeveloped area. 

Ecotourism industry is one of the leading employment generating sectors of India and it generates 
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directly or indirectly approximately 3.8% employment out of the total employment generation every 

year in  

India.   

 The State of Maharashtra is rich in biodiversity. It has main four bio-geographic regions which 

have specific geographical, climatic and landscape settings. They include the Northern belt of teak 

forests and the Satpudas; the semiarid Deccan Plateau grasslands and Thorn Forests; the biologically 

rich and fragile evergreen and semi-evergreen forests of the Western Ghats; and the distinctive ecology 

of the coastal belt with its terrestrial and marine eco systems. Its fresh water aquatic ecosystems are 

equally diverse. Great rivers and their impoundments are distributed across the length and breadth of 

this diverse land. Though green travel in Maharashtra is at its nascent stages, Maharashtra Ecotourism 

Development Board has slowly started developing ecotourism site in the state by involving all 

stakeholders.   

12.3 ECOTOURISM POLICY 

 Ministry of Tourism, in Government of India has declared “Eco-tourism in India Policy and 

guidelines, 1998”. This policy has underlined the activities of tourism ought to be environment-

friendly having no adverse impact on ecosystem.  

 The United Nations World Tourism Organisation (UNWTO) came into force in 1970 on 27th 

September. To bring awareness among the people about the role and impact of tourism on 

society, the UNWTO started celebrating World Tourism Day on 27th September every year 

since 1980. Every year a theme is launched on the eve of World tourism Day by UNWTO. 

Ecotourism, Environment Protection, Climate change, Biodiversity, Community development 

became theme of World Tourism Day in the year 2002, 1997, 2008, 2010, and 2014 

respectively.  

 Government of Maharashtra, in Tourism and cultural affairs vide Resolution No. MTC-

2005/2/CR-172/ Tourism, Mumbai dated -2006, declared Tourism Policy-2006 having tourism 

vision 2025. This policy has identified “Ecotourism” sector. Infrastructure development, 

public-private partnership, capacity building, creating awareness etc. are high lights of this 

policy.  

 Govt. of Maharashtra in Revenue and forest Department vide Resolution No. WLP 

1002/C.R.53/F-1, Mumbai dated 20.2.2008 has declared “Eco-tourism Policy 2008”. This 

policy illustrates the role of stake holders, capacity building of stake holders, Information, 

Education and communication, selection of eco-tourism centres and operationalization of it, 

formation of “Maharashtra Eco Tourism Development Board” to promote ecotourism.   

This policy laid down principles of Eco tourism as below:  

• The Ecotourism activity should be concise and small for operationalization.  

• It should be proper in view of environmental, social and cultural aspects.  

• It should be proven and worthy of adoption.  

• Participation of local community.  
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• It should neither be degrading nor destructive.  

• As per tourist demand but definitely with some restrictions. This policy entrusts Forest 

Department to prepare management plan of ecotourism centres’ in pursuance of Forest 

Conservation Act.1980, Wildlife Protection Act 1972, and guidelines by National 

Tiger Conservation Authority. The Maharashtra Ecotourism Board has key role in co-

ordination of line departments, granting of permission for infrastructure development, 

signing of MOU with Forest Department regarding development of infrastructure and 

revenue sharing.  

• The Govt. of Maharashtra, in Revenue and Forest Department vide Resolution No.-M-

2011/ C.R. 174/F-5, Mumbai, dated 24.11.2011 has issued guidelines for 

implementing eco-tourism activities in forest areas. Identification of ecotourism 

places, preparation of management plan, involvement of stake holders, stay and food 

facilities, home-stay facilities, capacity building of local people and staff, identification 

of various types of tourism etc. are important provisions in eco-tourism policy 2008.  

12.4 POTENTIAL OF ECOTOURISM IN PUNE DIVISION  

Area of Pune Division is one of the leading regions in case of agriculture and industrial 

development. This development is not uniform in all the parts. Its westernmost part, mainly Paud and 

Parts of Shirota is yet in developing phase of agriculture and industrial progress but, the area is 

bestowed with scenic landscape. These all ranges have factors like natural beauty (Ghats, waterfalls, 

variety of flora), temples, forts, caves, festivals which provide vast opportunity for taking up ecotourism 

development in near future. Efforts should be made for sensitizing host community as well as 

administrators and planners. Pune has a long history of religious tourism, Pune division is having three 

out of eight Ashtavinayak temples - Theur, Ranjangaon & Siddhtek (adjoining to Pune division), one 

Jyotirlinga in adjoining Bhimashankar Wildlife Sanctuary & Ekvira devi temple.   

Forts 

Along with the religious places it has many forts of great historical importance like Sinhagad, 

Tunga, Tikona, Visapur, Lohagad, Rajmachi, Morgiri, Koraigad, Tailbaila, etc. Most of the forts are 

located within the heart of forest area as these forts were built on high plateaus in deep forest by the 

then rulers. These forts are frequently visited mostly in monsoon and winter season as trekking spots 

and face huge biotic pressure due excess influx of tourists in these forts.  

Dams 

Dams and water reservoirs are also have a great potential for tourism development. Pune division 

is having many large and medium size dams, having the potential of becoming a tourist spot and some 

have already evolved as tourist spots providing employment to locals. These dams are located in lower 

ridges of forest areas where most of forests are catchment areas of these dams.  The list of dams is 

Pawna, Bhushi, Andhra, Walwan, Shirota, Uksan, Mulshi, Khadakwasla, Malwandi, Panshet, 

Varasgaon, Temghar, Ujani, etc. Tourisim like aqua sports, camping along the dam-site, trekking in 

forests are few tourism activities present in the region. But these tourism activities are not regulated so 
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there is heavy tourist pressure on these spots on weekends causing traffic on narrow roads to these areas 

and also polluting the area by litter, etc.  

Ghats and tourist spots  

Some beautiful ghats are located in Western Ghat region of the division which are famous 

tourists’ spots located within forests or adjacent to the forests. The popular ghats are Khandala, Javan-

Tungi, Bhaje, Bhopdev, Dive, Katraj, etc. Mainly in Monsoon season they look beautiful with greenish 

surrounding, streams and springs, waterfalls, fogs and a typical ghat atmosphere. Many local and 

outside visitors travelled on weekends and enjoy the rainy climate. Some tourists spots along ghats and 

other forest areas are Lion point, Tiger point, Monkey point, Shivling point, Dukes Nose, Dudhivre 

khind, Saltar khind, etc.  

 

Caves 

  Apart from above locations famous ancient caves on the slopes of hills are located in 

forests or adjoining to forest areas which are also famous for eco-tourism. Few prominent caves are 

Bhaje, Karla, Dhak Bahiri, Bedse, Yelghol, Kondhane, etc.  

 

Urban Eco-tourism  

   Within the city limits and places bordering city limits are few ecotourism spots 

developed by forest department. They are Pachgaon Parvati, Taljai, Vetaltekdi, MAFCO garden, Warje 

Shanti van, Vandevi (Warje), Dhayari, etc. In these places eco-parks with plantations of medicinal and 

aromatic plants, open gym, children park, eco-trail, interpretation centre, etc. type of development are 

present which are relished by urban citizens. 

 

 

12.5 MEASURES TO BE TAKEN FOR DEVELOPMENT OF ECOTOURISM IN 

PUNE DIVISION   

There is ample opportunity to develop Ecotourism activities in and around above places 

depending on availability of area. The principles of Eco-tourism stated above should be the guide for 

all such developments. Some of the following activities can be taken up depending upon site 

requirements;  

• Biodiversity garden, Medicinal Plants gardens, Nakshatra van etc. 

• Nature interpretation centres, Nature Trail, Observation towers, Bird watching, etc. 

• Protection hut, Camping site, Adventure Sports, Home stay development, Boating, etc.  

Apart from keeping in mind the principles of ecotourism, the Division should take all care that 

the following area adhered to:   

a) While developing above eco-tourism sites, it should be verified that the proposed activities 

must not attract nor violate provisions under Forest Conservation Act 1980.  
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b) The Deputy Conservator of Forests shall prepare an Eco-tourism Development Plan for the 

Division incorporating the above sites and any other potential sites.   

c) Local people especially the JFM Committees and EDCs wherever are in existence should be 

fully involved right from the planning stage.   

d) Adequate training and capacity-building of the staff and locals should form part of the 

development plan.   

e) The specialty and uniqueness of each site should be properly documented and should be 

brought up in attractive brochures keeping in mind the information that tourists would require 

and the Dos and Don’ts for such tourists.    

f) Any local traditional product, crafts, food items/local cuisine, cultural display etc. should be 

encouraged as part of the eco-tourism package  

g) The development of the ecotourism sites should go hand in hand with the conservation of the 

biodiversity, the nurture of environment and the appreciation of nature by the tourists.   

While designing the plan the interests of the forests and wildlife should be of prime importance. 

The different actors/stakeholders like the community, visitors, businesses, NGOs should no doubt be 

taken into consideration. A common phenomenon is that ecotourism can generate both symbiosis and 

conflict between the actors. The potential for ecotourism to result in symbiosis between conservation 

(e.g., natural areas) and development (e.g., businesses) has been widely touted, but the potential for 

conflict should not be ignored.  

In the recent years due to good transportation facilities, the number of tourists has increased 

considerably. This has raised an alarm for conservation measures to be taken.    

• Large scale construction works should be avoided in Eco tourism areas. Emphasis should be 

made on development of existing infrastructure with maximum use of local and eco-friendly 

material. 

• Design the structures in such a way that they should merge with surrounding nature.  

• Main objective should be creating ecological awareness among the visitors. 

• Possibility of exploring the fact as if whether some work related to Eco- tourism can be taken 

up in private forest. 

• Scientific studies of the plateaus and sacred groves vegetation through local people and JFM.  

• Awareness creation among the concerned parties and new generation about total diversity and 

its significance to the area in particular and nation in broad sense. With respect to instant and 

long term benefits, such as water resources is definitely maintained due to the forest on and 

around the plateau.  

• Training to selected locals to be guide to tourist and pilgrims, for   this some charges could be 

taken from the visitors and benefit could be shared with JFM.  

• Training to selected locals for providing hospitality to the visitors in the form of refreshment, 

food and shelter in turn of the charge.  

• Complete ban on plastic wares.  
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• Implementation of normal entry fee for vehicle, tourists and pilgrims, the revenue generated 

could be used for creation and maintenance of the facilities at tourist place.  

• Set up instruction boards, signage, information banners and awareness posters at different 

places.   

Restriction on number of visitors and their vehicles as per carrying capacity.  A detail study of 

all the eco-tourism sites should be done where number of tourists with respect to the carrying capacity 

of the area season-wise should be calculated and online booking must be made available for visitors to 

plan accordingly. Example – on Sinhagad fort during weekends in monsoon around 15000 – 18000 

visitors visit the fort and entire ghat, parking is over flooded with vehicles causing long queue. 

Moreover, the fort has limited capacity for tourists to visit when number of tourists increase numerous 

mishaps have happened in the past. So, to overcome this issue the division has initiated Electric bus 

service which was temporarily withheld due to technical issues and would be revived soon. This will 

control the flow of tourists and also reduce the vehicular movement thus providing some respite to 

ecology. Such planning may be done in other places like Ekvira devei temple, Bhaje & Karla caves, 

small ghat roads in Paud, Maval & Shirota ranges, etc. Detail list of potential eco-tourism sites is 

mentioned in Appendix No XL of Volume II 

12.6 SOME MAJOR ISSUES OF ECO TOURISM  

“Tourism has a tendency to become something like a steamroller wherever it goes. It can 

completely destroy natural places. Ecotourism is about trying to stop that”.  The quotation tries to define 

loudly the scope of ecotourism in comparison to mass tourism. Making a concept is much easier than 

its implementation and it is quite practical if we say that achieving hundred percent successes in any 

implementation program is inevitable. It is true with the concept of ecotourism all over the world. Indian 

ecotourism industry is successful but facing with number of problems, which are adversely affecting. 

There are number of issues relating to ecotourism in India, which contradict the very principle of the 

concept.   

Environmental Issues: One of the most disturbing facts about ecotourism is that it is mainly promoting 

the expropriation of wilderness area, national parks, isolated tribal areas and even the areas having no 

trace of any permanent settlement. Tourists opting for such tourism often belong to the prosperous 

strata of society and are capable and ready to pay for everything they wish, so consumerism becomes 

focal theme here. Tour operators succumb to ever increasing demands made by visitors and to facilitate 

and entertain them, they build completely artificial landscape in the area, which have mega-resorts, 

luxury hotels, and shopping centres. Such changes cost almost the entire eco system dearly, many of 

flora and fauna species lose their natural habitat and in the long  

run this may even lead to species extinction. Tourism competes with other forms of development and 

human activity for natural resources, especially land and water. The use of natural resources 

subsequently leads to the transformation of ecological habitats and loss of flora and fauna. Land 

transformation for tourism development can directly destroy ecological habitats. The use of resources 

for tourism involves an ‘opportunity cost’ as they are denied to other sectors of economic development.  
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Socio-Economic Issues: Just because something is marketed as ecotourism, it does not necessarily 

mean that the long-term motto of providing socio-economic benefit with protection of environment to 

the host areas will be achieved. The fact that ecotourism business is often owned and controlled by 

outside interests in just the same way as mass tourism means the economic benefits often are not used 

for the protection of the areas or to support the local community. Besides, the carrying capacity of host 

areas is not calculated. As a result, there is a breakdown of civil amenities during peak season when the 

influx of tourists is tremendous.   

Impact over Locals: One of the basic objectives of ecotourism is to engage local communities so that 

they benefit from conservation, economic development and environmental education. While nearby 

inhabitants are most directly affected by the establishment of parks and protected areas, they also stand 

to profit by their conservation. Ecotourism deceives the locals in two ways. First, their traditional 

economic and social structure undergoes a transformation towards tourism monoculture. Secondly, the 

promise made to them to provide perennial source of income and rational distribution of profit made is 

highly insincere. Those locals get jobs but only of low quality, low valued and seasonal in nature. They 

serve mostly as tourist guide, food providers, or souvenir vendors in the locality. The lion’s share of 

revenue generated goes only in hands of organizers. So, it can be said that the cost of ecotourism is 

borne by locals and big players like organizers make profit.   
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         Annexure R-5 
 

APPENDIX No. - XL 
 

PROPOSED ECO-TOURISM CENTRES IN PUNE 
FOREST DIVISION 

 
 

Sr. No. Range Project Name 
1 Bhamburda Khadakwasala Van Udyan 
2 Bhamburda Hanuman Tekadi Van Udyan 
3 Bhamburda Sinhgad paryatan Vikas 
4 Bhamburda Mafco Van Udyan 
5 Pune Mastani Talav Van Udyan, Vadaki 
6 Pune Vadegaon Van Udyan 
7 Pune Pisoli Van Udyan 
8 Pune Bhilarevadi Van Udyan 
9 Pune Wanavadi Van Udyan 

10 Shirota Tungarli Van Udyan 
11 Daund Varavand Van Udyan 
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Maharashtra Eco-Tourism Development Board, 
10/2, Staki Town, Mangalwari Bajar, Sadar, Nagpur 440 001 

Telephone No 0712-2978844 
E-mail ID: mahaecotourism@mahaforest.gov.in 

 
 
Via E-mail 
 
 

Subject: About Activity Report of the 19th 
meeting of the executive committee of 
Maharashtra Eco-Tourism Development 
Board, dated 30/08/2023 
Number: VS/MNPVM-
Meeting/C.No.121(Section – 5)/23-24/592 
Nagpur: 440 001, Date: 04/09/2023 

 
 
 
 
 
To, 

1. Principal Chief Conservator of Forest (Head of Forest Forces) and 
Chairman, Executive Committee, Maharashtra Eco-Tourism Development 
Board, Maharashtra State, Nagpur 

2. Principal Chief Conservator of Forest and Chief Executive Officer 
(MAHACAMPA), Maharashtra State, Nagpur and Member, Executive 
Committee 

3. Principal Chief Conservator of Forest (Budget, Planning and 
Development), Maharashtra State, Nagpur and Member, Executive 
Committee 

4. Managing Director, FDCM Ltd. Nagpur and Member, Executive 
Committee or their representative  

5. Principal Chief Conservator of Forest (Wildlife), Maharashtra State, 
Nagpur and Member, Executive Committee 

6. Upper Chief Conservator of Forest (Wildlife), Western Mumbai and 
Member, Executive Committee 

7. Upper Chief Conservator of Forest (Wildlife), Eastern Nagpur and 
Member, Executive Committee 

8. Managing Director, Maharashtra Eco-Tourism Development Board, 
Mumbai and Member, Executive Committee or their representative 

 
 
Reference: Letter number:Cell-6/LL/VS/KSMeeting/Section-5/23-24/553 of this 
office, dated 28/08/2023 
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19th meeting of the Maharashtra Eco-Tourism Development Board took 
place under the chairmanship of the Principal Chief Conservator of Forest (Head 
of Forest Forces), Maharashtra State and Chairman, Executive Committee, 
Maharashtra Eco-Tourism Development Board, Nagpur, on 30/08/2023 at 12.30 
PM at Command Control Room, Vanbhavan, Nagpur. Activity Report of the 
meeting has been attached hereby for your information and required action. 
 
Enclosure:- As mentioned above 
 

Sd/- 
Member – Secretary, 

Executive Committee and 
Managing Director, 

 Maharashtra Eco-Tourism 
Development Board, 

Nagpur 
 
 
Copy:- 

1) Upper Chief Conservator of Forest (Wildlife), Western Mumbai for 
information and required action 

2) Chief Conservator of Forest (Regional), Pune for information and required 
action 

3) Conservator of Forest and Director, Sanjay Gandhi National Park, Borivali 
for required action 

4) Deputy Conservator of Forest, Pune Division, Pune for required action 
 
 
Copy – to Cell-2, Scheme, MNPVM with enclousure for information and required 
action 
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Activity Report of the 19th meeting of the executive committee of 
Maharashtra Eco-Tourism Development Board, organised on 30/08/2023 

 
19th meeting of the Maharashtra Eco-Tourism Development Board took 

place under the chairmanship of the Principal Chief Conservator of Forest (Head 
of Forest Forces), Maharashtra State and Chairman, Executive Committee, 
Maharashtra Eco-Tourism Development Board, Nagpur, on 30/08/2023 at 12.30 
PM at Command Control Room, Vanbhavan, Ramgiri Road, Civil Lines, 
Nagpur. List of the members of the Executive Committee and invitee officers, 
who attended this meeting, has been attached hereby as Annexure 1. 

 
In the beginning of the 19th meeting, the Managing Director, Maharashtra 

Eco-Tourism Development Board and Member Secretary welcomed the 
chairman and all members and other officers, who were present during the 
meeting, and then, proceeding of the meeting started with the permission of the 
chairman. 

 
 

A detailed disccussion took place on all subjects during the meeting and the 
executive committee took the following decisions. Concerned Deputy 
Conservator of Forest/Divisional Forest Officer presented the same. 
 
All approved proposals were sanctioned with the following terms and conditions.  
 

(1) Forest Conservation Act, 1980, Indian Forest Act, 1927 and Wildlife 
Protection Act, 1972 will not be violated at any cost. 

(2) Activities, which are against the decisions/instructions issued by the 
Government of Maharashtra from time to time with regards to the eco-
tourim policy and eco-tourism, cannot be undertaken.  

(3) Activities will be carried out as per the sanctioned plan. In case there are 
changes in the type or nature of the activities or new activities need to be 
taken up, revised plan needs to be approved by the Maharashtra Eco-
Tourism Development Board, Nagpur before taking any action in this 
regard.  

(4) Before carrying out activities related to the ancient historical monuments, 
such as forts, permission for the Archaeology Department should be 
obtained. Technical guidance from the experts from the Archaeology 
Department should be obtained in order to sync such activities with the 
historical monuments.  
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Subject 
No. 

Subject Decision of the Committee 

1 To retain activity report of the 
18th meeting, which took place 
on 27/06/2023. 

A details discussion took place on 
this and activity report was 
unanimously confirmed.  

2 To approve eco-tourism 
development plans 

 

2.1 Sanjay Gandhi National Park 
Eco Tourism Development 
Plan, Borivali Forest Division 
Amount of the plan – Rs. 
4332.85 lakh 
Duration of the plan – 2023-24 

Plan was approved in principle 
subject to the above sr.no (1) and 
(3). 

2.2 Mauje Bharanewadi, Taluka 
Indapur, Forest Survey No. 
153 Eco Tourism Development 
Plan, Pune Forest Division 
Amount of the plan – Rs. 239.50 
lakh 
Duration of the plan – 2023-24 

Plan was approved subject to the 
above sr.no (1) and (3) and term 
that the funds will be made 
available from DPDC. 

2.3 Mauje Pisoli Forest Survey 
No. 26 Eco Tourism 
Development Plan, Pune 
Forest Division 
Amount of the plan – Rs. 243.00 
lakh 
Duration of the plan – 2023-24 

Plan was approved subject to the 
above sr.no (1) and (3) and term 
that the funds will be made 
available from DPDC. 

2.4 Mauje Wadaki Reserved 
Forest Gat No. 279, 309 Eco 
Tourism Development Plan, 
Pune Forest Division 
Amount of the plan – Rs. 328.00 
lakh 
Duration of the plan – 2023-24 

Plan was approved subject to the 
above sr.no (1) and (3) and term 
that the funds will be made 
available from DPDC. 

2.5 Mauje Wanawadi, Forest 
Survey No. 49 Eco Tourism 
Development Plan, Pune 
Forest Division 
Amount of the plan – Rs. 481.00 
lakh 
Duration of the plan – 2023-24 

Plan was approved subject to the 
above sr.no (1) and (3) and term 
that the funds will be made 
available from DPDC. 

 
3) About carrying out repair works of the labour shade from campus of the 
Maharashtra Eco-Tourism Development Board, Nagpur 
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Forest Engineer, Maharashtra State, Nagpur has sanctioned budget of Rs. 
2147700 in order to carry out repair works of the labour shade from campus of 
the office of the Managing Director, Maharashtra Eco-Tourism Development 
Board. The Board is taking action to complete the said works in the amount of 
Rs. 1649019 (without GST) and information about the same was disseminated 
during the meeting. Committee has given its approval to carry out these works. 
 
4) To activate Pooling Account for online safari bookings 
 

One common payment gateway platform is required in order to collect 
charges paid by tourists at all wildlife sanctuaries/tiger projects/eco-tourism sites. 
Hence, the Forest Department requires authorise pooling account.  
 

In this regard, a request has been sent to the government in order to open a 
new pooling account of the Managing Director, Maharashtra Eco-Tourism 
Development Board, Nagpur in the State Bank of India, Civil Line, Nagpur.  

The State Bank of India, Civil Line, Nagpur, will have a new pooling 
account as a Current Account in the name of the Managing Director, Maharashtra 
Eco-Tourism Development Board, Nagpur. The said account will be operated by 
the Managing Director, Maharashtra Eco-Tourism Development Board. 

 
MoU will be signed between the Maharashtra Eco-Tourism Development 

Board and the State Bank of India. As a part of this MoU, charges paid by tourists 
towards reservation of safari/accommodation at various Eco-Tourism 
Development Boards to the pooling account will be credited to the account of 
related Eco-Tourism Development Board through SBI ePay Life. Meeting was 
informed about this and committee approved the same. 
 
5)  About appointing on the panel of an Architect Consultancy Firm of the Eco-
Tourism Development Board 

 
The government has approved to appoint 23 Architecture Consultants on the 

panel of the Architect Consultancy Firm in order to carry out tourism 
development activities under the Maharashtra Eco-Tourism Development Board, 
Nagpur, as per the government decision, dated 22/08/2023. Meeting was 
informed about this and the committee expressed satisfaction on the same. 

 
At the end of the meeting, the Managing Director, Maharashtra Eco-Tourism 

Development Board, Nagpur gave vote of thanks and concluded the meeting with 
the permission of the chairman.  

Sd/- 
Member – Secretary, 

Executive Committee and 
Managing Director, 

 Maharashtra Eco-Tourism 
Development Board, 

Nagpur 
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List of the attendees of the 19th meeting of the Executive Committee of 
the Maharashtra Eco-Tourism Development Board, which took place on 30 

August, 2023 
 

Sr.No. Officer’s 
Name 

Designation 
in the 

Committee 

Deputation of Post 

1 Dr. Y L P Rao Chairman Principal Chief Conservator of 
Forest (Head of Forest Forces) and 
Chairman, Executive Committee, 
Maharashtra Eco-Tourism 
Development Board, Maharashtra 
State, Nagpur 

2 Mr. Mahip 
Gupta 

Member 
Secretary 

Managing Director, and Member 
Secretary, Executive Committee, 
Maharashtra Eco-Tourism 
Development Board 

3 Mr. Pravin 
Chavan 

Member Upper Principal Chief Conservator 
of Forest (Wildlife), East, Nagpur 

4 Mr. Rajan 
Talmale 

Member Representative of the Principal 
Chief Conservator of Forest and 
Chief Executive Officer 
(MAHACAMPA), Maharashtra 
State, Nagpur  

5 Mr. Rajesh 
Tiwari 

Member Representative of the Managing 
Director, FDCM, Nagpur 

6 Smt. Pratibha 
Bodele 

 Representative of the Maharashtra 
Eco-Tourism Development Board, 
Nagpur 

List of the attendees, who attended via virtual V C 
1 Dr. V Clement 

Ben 
 Upper Principal Chief Conservator 

of Forest (Wildlife) West, Mumbai 
2 Mr. N R Pravin  Chief Conservator of Forest 

(Regional) Pune 
3 Mr. G 

Mallikarjun 
 Conservator of Forest and Director, 

Sanjay Gandhi National Park, 
Borivali 

4 Mr. Mahadeo 
Mohite 

 Deputy Conservator of Forest, Pune 
Forest Division 

5 Smt. Pratyusha  SDGM 
6 Mr. K 

Vyankatesh 
 Additional GM 

7 Mr. Narendra 
Chandewar 

 Deputy General Manager, 
MNPVM, Nagpur 
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